FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF REXSONA TILES PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

REXSONA TILES PRIVATE LIMITED

Date of incorporation of corporate debtor

31.01.2014

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies, Ahmedabad, India

Corporate Identity No./Limited Liability
Identification No. of corporate debtor

U26960GJ2014PTC078547

Address of the registered office and principal
office (if any) of corporate debtor

City Mall, Office No.2020, 2nd Floor, Near
Bhaktinagar Circle, Morbi-Rajkot Road, Morbi
MDG, Rajkot, Morbi, Gujarat, India - 363641

Insolvency commencement date in respect
of corporate debtor

06.12.2024 (Copy of the order received on
11.12.2024)

Estimated date of closure of insolvency
resolution process

09-06-2025

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Igbal Singh Gandhi
IBBI Reg. No.: IBBI/IPA-001/1P-P-02365/2021-
2022/13524

Address and e-mail of the interim resolution
professional, as registered with the Board

Reg. Add - C/302, Rosewood Estate, Near Prerna
Tirth Jain Derasar, Satellite, Ahmadabad,
Gujarat ,380015

Email - igbalsingh2659@yahoo.co.in

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

Correspondence Add: 9B, Vardan Tower, Nr.
Vimal House, Lakhudi Circle,
Navrangpura,Ahmedabad — 380014

Email — cirp.rexsonatiles@gmail.com

11.

Last date for submission of claims

25.12.2024 (14 days from the receipt of order i.e.
11.12.2024)

12,

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized representatives
Are available at:

(a) www.ibbi.gov.in | www.sunresolution.in |
cirp.rexsonatiles@gmail.com
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the
commencement of corporate insolvency resolution process of Rexsona Tiles Private Limited on
06.12.2024 (Copy of the order received on 11.12.2024).

The creditors of Rexsona Tiles Private Limited are hereby called upon to submit their claims with proof
on or before 25.12.2024 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to
act as authorized representative of the class [NA] in Form CA.
p[nalties.
/
| /
|

Igbal ;}Ingh :andhi (Resolution Professional)
Reg. No.: IBBI/IPA-001/IP-P-02365/2021-2022/13524
AFA Valid Till:30.06.2025

Submission of false or misleading proofs of claim shall attr!

Date: 13.12.2024
Place: Ahmedabad
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SBFC Finance Limited

ICICTBANK LTD
HOTICE OF LOSS OF SHARE CERTIFICATES
Reglstered address: ICIC] Bank Tower, Near Chakll Cicle,
Hd Padra Fead, Vadodara, Gujarat, 300007

Moboa & heraby given thal the Certificaba(s) for the under mentionad Equily Shares of tha |
company have been lostmesplaced and the holdensVpurchaser(s) of the saed Equity Zhares
have applied 1o tha Company [0 iss0e dupicate Share Cestificatals).

Any person who has a dem in respect of the seid Shares should lodge the same with he
compary at itz Registered Office within 21 days from this date else the Compary' will proceed 1o
issua duplicate cerhihcatals) i the aleresand spplicants withoul any luthar mlimalion,

Registered Office:- Unit No. 103, First Floor, C&B Square, Sangam Complex,
Village Chakala, Andheri- Kurla Road, Andheri (East), Mumbai-400059.

POSSESSION NOTICE
(As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

|| SBFC ecisy EASY HOME FINANCE LIMITED

Registered Office : at 302, 3rd Fioor, Sevoy Chambers, Daltatray Road, Santacrez (W), Mumbai — 400054,
Branch Office: Sf 226, 2nd Floor, Kanha Capital, Opposite Express Hotel, Mear Hamgplon Habed,
R C Dull Road, Alkapurt, Vadodara, Gujaral - 380007

PUELIC NOTICE FOR AUCTION CUM SALE

Pursuant to taking possession of the secured asset mentiened hereunder by the Authorised Officer of Easy Home Finance
Limited under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 for
the recovery of amount due from borrower/s, offers are invited by E- Awction for purchase of immovable property, as
described hereunder, which s In the physical possession, on “AS 1S WHERE 15 & AS 15 WHAT 15", particulars of which are

mmerw lirmn

Whereas the undersigned being the Authorized Officer of SBFC Finance Limited under the Securitization, Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 (12) read with Rule 8 of
the Security Interest (Enforcement) rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay the
amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the public in gen-

eral that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him/ her under given below: - Marme of the Shane Holder| Folio Mo Mo, Of Shares|Cerificate Mos, Distinclive Nos.
Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. [ Usha Govindaralan 1022281 BES 0487 |1024BTE1 - 10247455
The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with Demand Notice Description of the Feserve Earnest 7 - : N 1[5!1' rehalder
the property will be subject to the charge of SBFC Finance Limited. Borrower(s) / Guarantor(s) Date and Immovable property Price = MT:[.E!HD FIF“':F_" .-’-h:nerla.tm-:l amfl:hn Gar.'l'-'inda .[:r';:'

Name and Address of Borrowers Description of Property(ies) & Amount demanded in Amount = ) pok 3 1e wU. bl

& Date of Demand Notice Date of Possession Possession Notice (Rs.) Property bearing - All plece and
1. MOHANBHAI S SANGADA, All the piece and parcel of property bearing Plot No.8 admeasuring 74.42 Sq|  Rs.20,43,189/- lﬁm:;iaua R parcel of that property bearing
2. ANITABEN MOHANBHAI Mtrs. Of Revenue Survey No.343 Paikee 8, alongwith proportionate undivided| (Rupees Twenty Lacs o e 15/05/2024 |Flat No: 10, Znd Floor, Shiv Rs. 1,34,400 /-
. . . ¥ _ i H o 1
SANGHADA, share in Internal Road & C.0.P. No.1 bearing Revenue Survey No. 343 Paikee| Forty Three Thousand 1. M. Sy Vet Rs. 14.4T.B58/- | Apartment, Near Ha':'ﬂmn Post Rs. 13.44,000/- | [Rupees One AXIS FINANCE LIMITED
Both are having address at 35 168 admeasuring 1432.20 Sq. Mtrs. Paikee admeasuring 10.61 Sq. Mtrs.,| o 1 dred Eighty (Rupees Fourteen Offlce, R 5 NO: 191/A, (Rupees Thirteen | Lakh Thirty Four (CIN U65921MH1995PLC212675)
Sidhdheswar Row House, Kavas, C.0.P. No.3 bearing Revenue Survey No. 343 Paikee 170 admeasuring 414.38) | \© "~ >t Mahara] (Borrower) Lakhs Forty Seven | T.P.5.NO. 5, FP.NO. GBS.GR2 &| ' " iyl e e Axis House, C-2, Wadia Interational Cene, Pandurang Budhkar
Surat, GUJARAT - 394510 Sq. Mirs. Paikee admeasuring 3.07 Sq. Mirs., Internal Road of Revenue Survey| Nin€ Only) as on 2. Mr. Yogeshbhal Thousand Eight | 687, 0.P.NO. 183/268183/B- KOy S OUE] MG & O P Merg, Wort, Mumbai —400 025
Demand Notice Date: No. 343 Paike 171 admeasuring 6104.52 Sq. Mirs, Paikee admeasuring 38.86] ~ December 2022 | Dineshbhai Oza (Co- Hundred and Fifty | 5, Sheet No. 25, Sub Plot No. Thousand Only) | Four Hundred BY SPEED POST/ EMAIL/RPAD
30th December 2022 Sq.Mtrs., Totally admeasuring 126.96 Sq. Mtrs., "SIDDHESHWAR ROW | Borrower) Eight only) 26, Ajws Road, At Bapod Only) Notice under Rule 8(6) of Security Interest (Enforcement) Rules, 2002
Loan Account No. HOUSE" developed upon land develo[ed upon land situated in state of Gujrat, {3, Mr, Jayesh Trivedi e, bl s ) B . OF19.
32400000011DH (PRO0692831) | District Surat,Sub District & Taluka Choryasi , Mouje Village Kanvas bearing Old | (Guarantor) Taluka: & -District: Varodar, Ref No.: AF1/CO/2024-25/ egaliDec/197 Dale: 0512
Revenue Survey No. 68, after Revision Survry No.343, N.A. , NA land Paikee | Gujarat - 390019 1 Yékas A)‘shokkumar Noticewala | 2 :VICirag/ikas Notli)cewala
[y, 4 5 . orrower Oo-borrower

_ . Date.of Possession: 11th D(?cember, 20_24 1. The Auction will be held on 16,01/2024 on the Auction site https://bankeauctions.com. . . RANTARESHWAR SOCIETY NEAR O T KANTARESHWAR  SOCIETY
1. RAMESHCHANDRA HARILAL| All the piece and parcel of property bearing Plot No. A-6 (acoording to Sanction Rs.15,48,986/- 2. Lastdate of submission of EMD with KYC is 14,01/ 2024 at the Branch office address mentioned herein above: ANATH ASHRAM KATARGAM, SURAT NEAR ANATH ASHRAM KATARGAM

KISHANWALA, 2. MANJULABEN| Pian of the Surat Municipal Corporation it is Plot No. A-36), admeasuring about| (Rupees Fifteen Lacs 3. Date of opening of the offers for Property is 14/ 12/2024 at the above-mentioned Branch office address at 11,00 AM, EURAT Gujarat 395004. EURAT Gujarat 395004.
?ﬁ“gig%“}agﬁzﬁwﬂszf‘cmﬁ 108.31 Sq. Mt. Togather with undivided proportionate share in Road and COP|  Forty Eight Thousand 4. Dateofingpection of the immevable property ls 21,/12 /2024 between 11.00 AM to 04.00 PM. VIKAISHNOTICEWALA@GMAIL.COM VIKAISHNOTICEWALA@GMAIL.COM
: v admeasuring about 24.86 Sq. Mt. Of "Gateway Commune" organized on land| Nine Hundred Eighty Six 5. Further interest will be charged as applicable, as per the Loan Agreement on the amount gutstanding in the notice and - : -
RAMESHCHANDRA KISHANWALA, . . i R e 3 | Ashokkumar Kantilal Noticewala (Co-Borrower Il)
: bearing Revenue Survey No. 100/1 which also bears final plot no. 80 of T.P. Only) as on 10th incidental capenses, costs, ate,, is due and payable tll its realization. 1 KANTARESHWAR SOCIETY NEAR ANATH ASHRAM KATARGAM SURAT
And all resides at A-7, gateway SO X R i
Scheme No.2 of Vesu within District Surat, Gujrat December 2022 B. The notice is hereby given to the Borrower and Guaranior; o remain present personally at the time of sale and they can Gujarat 395004.

Commune, Behind Lp Savani School,
Vesu, Surat, GUJARAT - 395007.
Demand Notice Date:

16th December 2022 7.
Loan Account No.
'04100009018DH (PR00681969)

Email-ID:VIKASHNOTICEWALA@GMAIL.COM

REF: Loan Account No. 0456 MMA00005042

SUB: Notice of 30 days in terms of Rule 8(6) of Security Interest

(Enforcement) Rules, 2002 For Sale of the immovable property being:
“Bungalow no.: 1,Kantareshwar Co-Op. Housing Society Ltd, B/h. Bal Ashram
School, Nr. Sundarvan Society, SURAT Gujarat 395003”
(hereinafter referred to as “immovable property/ Secured Asset”).

bring the lmtending buyers/ purchasers for purchasing the immovable property as described herain above, as per the
particulars of Terms and Conditions of Sale.

The Borrowaer(s)/ Guarantor s} are hereby given 30 DAYS SALE NOTICE UNDER THE SARFAES] ACT, 2002 to pay the sum
meentioned as above before (he date of Suction failing which the immovable propery will be auctionad and balancs, i
amy, will be recovered with interest and costs, if the Borrower pays the amount due to Easy Home Finance Limited, o full

Date of Possession: 11th December, 2024

1. DHAVAL MAHESHBHAI PATEL, |All the piece and parcel of property bearing Plot No. A/329 admeasuring about Rs.34,62,629/- beforathe date of sala, auction Is liable to be stopped. Sirs, S _ _ o

2. SHANTABEN MAHESHBHAI PATEL,|60.28 sq. mt. alongwith adjoining margin admeasuring about 27.45 sq. mtrs.|  (Rupees Thirty Four 8. The detail terms and conditions of the auction sale are incorporated on the Auction site hitps://banksauctions.com L Egsagggg?n';#:;:%é?eégge'\sloiﬁ't;rﬁsrsépgﬁgagf(tg)rg?g%ccta’rﬁy|;i§g§f(?n?§rcgrggnzj

3. MAHESHBHAI ICHCHHUBHAI PATEL,| Total admeasuring about 87.73 sq. mtrs. of "Sundarvan Row House" organized Lakh(s) Sixty Two 9, Theimmovable property will be sold to e highest Bidder, However, the undersigned resern'es the absolute discretion 1o Eulest, 2032Ea?d Sectiotn 2%(8) o_ft tl?et Secg;i‘ti%aéiggza(giggz%rgt%g}ogocgzl):inancial

: p f : ssets an nrorcement or securi nterest AcCt, , .

4. JIGNESH M PATEL, on land bearing revenue survey no. 192 and it's block no. 152, which also bears| Thousand Six Hundred ahiow interse bidding, if deemed necessary. _ 2. That after availing the aforesaid |oaz from Axis Finance Ltd (AFL/Secured Creditor), You

B-13/14, Ashok Nagar, Nr Mahadev(final plot no. 29/A/1 Of T.P. Scheme No. 42 of Jahangirabad within District Surat.| Twenty Nine Only) as on 10.Company is not responsible for any liabilities upon the property which ks not inthe knowledge of the company. ga]g clomfmitted dhefaug in repayme(r;t of tr|1e |c(>jan EémOlil]nt ar|1d in view Iof tkr;le conéinluous/
T . - i 4 efault of more than the time period stipulated under the relevant applicable guidelines,

Sashtri High School, Olpad, Surat, Date of Possession: 11th December, 2024 7th October 2023 11 For further details, vou contact Mr. Jignesh on +91 9825412389 or contact the Branch Manager, at the abovementioned o are oo e classificatri)on issue% by Reserve Bank of Ind?ap (RBI) %he o

GUJARAT-394540. Branch office address, Sd/- referred loan account of the Borrower was classified as Non-Performing Asset (NPA)

D d Notice Date: on 03-08-2024 in accordance with the concerned guidelines issued by Reserve Bank

emand Notice Date: Place: Vadodara Authorized Officer of India (RBI).
11th of October 2023 Date: 12/12/2024 Easy Home Finance Limited 3. That thereafter, a demand notice dated 27-Aug-24 u/s 13(2) of the Securitization and

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
(SARFAESI Act) was duly served upon You but You failed to make the payment of
demanded amount i.e. Rs. 90,24,975/- (Rupees Ninety Lakh TwentyFour Thousand
Nine Hundred SeventyFive Only) by way of Outstanding Principal, arrears (including
accrued late charges) and interest till 5" August 2024 within 60 days of the said notice
and as such the secured creditor has taken Possession of the Secured Asset in
compliance of the provisions of the SARFAESI Act, 2002 and rules framed thereunder
on 15" November 2024.

4. That, the Secured Creditor has decided that the Secured Asset may be put to sale in
accordance with Rule 8(5) by issuing a public notice in newspaper on expiry of 30 days

Loan Account No.
04100008848DH (PR00681942)
The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

Place: Gujarat Sd/- (Authorized Officer)
Dated: 13-12-2024 SBFC Finance Limited.

Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT order dated 10.05.2024) We state that despite having availed
the financial assistance, the borrowers/ guarantors/ mortgagors have committed various defaults in repayment of interest
and principal amounts as per due dates. The account has been classified as Non Performing Asset on the respective dates
mentioned hereunder, in the books of AlIL in accordance with the directives relating to asset classification issued by the National
Housing Bank, consequent to the Authorized Officer of AlIL under Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(12) read with Rule 3 of Security
Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under Section 13(2) of
SARFAESI Act, 2002 calling upon the following borrowers/guarantors/mortgagors to repay the amount mentioned in the notices

Eight Only)

Description Of The Mortgage Property -All That Piece And Parcel Of House

No.C/14 Mahesana Nagar S

ociety Nizampura

Description Of The Mortgage Property -All That Piece And Parcel Of Amikrupa Hostel Plot No.1534 B/H Raghuvir Chamber

CANAL ROAD B/H SUNRISE CHHANI

VADODARAGUJARAT-391740

Description Of The Mortgage Property - All that piece and parcel of STELLA MARYS SCHOOL SUB PLOT NO.1 AND 2

Varday Heights Nr.Mansarovar Soc.
Godadara-Devadh Rd. Godadara
Surat. Surat gujarat-395010

Description Of The Mortgage Property - All That Piece And Parcel Of No.202

2nd FlIr. Bldg-F Varday Heights Nr.Mansarovar

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED | 11 [rRHAHSURO000046597 2.AMRATBENV | 09-07-2021[11-NOV-[ Rs. 1950000/~ | Rs. 3192061/- from the date hereof. N _
—_ | 1. LAKHANI SANJAYBHAI | LAKHANI 2024 (Rupees (Rupees Thirty 5. That this notice of 30 days, at pre-sale stage, is being given to You the addressees in
Regi. Off. : 707, Raheja Centre, Free Press Journal Road, Nariman Point, Mumbai-21. . . compliance of Rule 8(6) of Security Interest (Enforcement) Rules, 2002 and you are
Ph.: 6747 2117 Fax-6747 2118 E-mail: info@authum.com DEMAND NOTICE VALLABHBHAI 3. VALLABHBHAI Nineteen One Lakh Ninety hereby informed and notified that the aforesaid Secured Asset shall be put to sale, by
- : - : : - . ; . | 43 Ishvar Nagar Soci Punagam Surat | A LAKHANI Lakh Fifty Two Thousand hoIdigg public auction thrgugh e-auction mode on “As is where is”, “As is what is”,
Whereas the borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed the financial assistance from |/ Surat Gujarat-395010 Also At: Bapa Thousand Sixty One Only) ?hr:adnevv\\/’;‘aetxe‘e,?r there is” after 30 clear days from publication of the public notice in
Authum Investment & Infrastructure Limited(“AllL”) (Resulting Company pursuant the demerger of lending business from Sitaram Thread And Jari B-23 Plot Only) | the new: gttgntion of You the abovenamed addressees is invited to provisions of sub-

No -21 1st Floor Mahesh Industries
Dumbhal  Surat  Gujarat-395010
Also At: No.277 Kumkum Bunglows
Olpad-Sayan Road Sandhiyer Village
Surat Surat gujarat-394540

'Description Of The Mortgage Property -All That Piece And Parcel Of No.277 Kumkum Bunglows Olpad-Sayan Road
Sandhiyer Village Surat Suratgujarat-394540:

Description Of The Mortgage Property -All That Piece And Parcel Of No.189&A-189(As
| Opp.Girnar Hotel Nr.Toll Plaza Char Rasta N.H.No.8 Kathor Suratgujarat-394150:

Per Sale Deed) Sahkar Bungalows

Also At: No.303 And 304 As Per
Plan Bulig No.A Paikee Bulig No.A-

Description Of The Mortgage Property -All That Piece And Parcel Of No.7 Amrut Resi. Vibhag-3 Nr.Sukh Darshan Row
' House Antroli Surat Gujarat-394150:

Vadodara gujarat-390011 3.Katherine Sixty Nine Only) At: No.103 1st Fir.Bldg.-A Shree Resi. Seventy Seven The craditors of Rexsona Tees Private Limited are heraby calBad upon to swmit their
Vincent Bashyam B/S.Sai Avenue Dindoli. Dindoli- Only) claims with grodd on of before 25122024 14 the intarim reselulion professional 81 the
Kh Rd. t Gujarat-39421 address mentiorod against entry No, 10,
&Mary Joseph | .ar.vasa d. Surat Gujarat-39 0 - - - The tinancial creditars shall submit thair claims with prood by electronic means anly. All
Nelson Description Of The Mortgage Property -All That Piece And Parcel Of No.103 1st FIr.Bldg.-A Shree Resi. B/S.Sai Avenue athes creditors may submit the claims with proaf in person. by post, or by eecironic

Dindoli. Dindoli-Kharvasa Rd. Surat Gujarat-394210

Gopal Nagar Co Op Hsg Society
Tirupati Society Varachha Surat
| Gujarat-395006

Description Of The Mortgage Property -All That Piece And Parcel Of Flat No.402 4th
| Buildng A-Wing In Blossom Park (As Per Plan B-Type Building) Surat Gujarat-394327:

Floor (As Per Plan 3rd Floor)Tulip

City Nr Gyan Jyot School Surat Surat
Gujarat-395010 Also At: No.53 Shiv
Darshan Soci. B/S. Mahadev Nagar
Soci. Tantithaiya Tantithaiya Surat
Surat gujarat-394315

Tan

Description Of The Mortgage Property - All That Piece And Parcel Of No.53 Shiv Darshan Soci. B/S. Mahadev Nagar Soci.
tithaiya Tantithaiya Surat Surat Gujarat-394315:

268 Rang Avdhut Soc 2 Nr Puna
Brts Bus Stand Puna To Saroli Road
Surat Gujarat-395010 Also At: No.18
(E Type As Per Plan)Shyam Sundar
Resi.  Nr.Chandradarshan Resi.
Kamrej. Surat gujarat-394180

Description Of The Mortgage Property
' Nr.Chandradarshan Resi. Kamrej. Suratgujarat-394180

-All That Piece And Parcel Of No.18 (E Type As Per Plan)Shyam Sundar Resi.

section (8) of Section 13 (as amended w.e.f. 01.09.2016) of SARFAESI Act, 2002
in respect of time available, to redeem the Secured Asset. In case You are desirous
of exercising your rights under Section 13(8) of the SARFAESI Act, 2002, You are
hereby called upon to pay a sum of Rs. 93,05,900/- (Rupees Ninety-Three Lakh Five
Thousand Nine Hundred Only) and interest till 5" November 2024 with all costs,
charges and expenses incurred by it prior to the date of publication of public notice for
transfer of the Secured Asset by any one mode as contemplated under the Act. You
may note the date for publication of public notice will be 30 days after which your right of
redemption of the Secured Asset would stand terminated immediately upon publication

together with further interest at the contractual rate on the amount mentioned in the notices and incidental expenses, cost, || 12 | RHAHSUR000048664 2. SEHANAJBANU [10-03-2019[11-NOV-[ Rs. 2000000/-| Rs. 4236576/- Foro’&)t(?g 's:?rlligggc&a:nder Rule 9(1) of the said Rules.
charges etc until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on their last 1. MOHSINKHAN ISMAILKHAN | MOHSIN PATHAN 2024 (Rupees (Rupees Forty _ _ )
known addresses have returned un-served and as such they are hereby informed by way of public notice. PATHAN Twenty Lakh | Two Lakh Thirty Authorized Officer
Sr.| Loan No./ Name Of The Borrower / | Co-BorrowerAnd Guar- | NPADATE | DateOf | Loan Amount Outstanding 1262 Mahida Nagar Nr Federal Bank Only) Six Thousand
No. Address antor Name Director Demand Amount Laskana Surat Surat Gujarat-395008 Five Hundreds
Name Notice Also_ At Mohsinkhan | Pathan 1262 Seventy Six FORM A
: : Mahida Nagar Nr Federal Bank Only)
1. | RHLPBAR000049856 1.Jyotiben Lalbhai | 13th Septem- | 11-11-2024 | Rs. 3280000/- | Rs. 52,20,248/- Laskana Surat Surat Gujarat-395008 PUBLIC ANNOUNCEMENT
1D|VYANG LALBHAI PATEL Patel ber, 2021 (Rupees (Rupees AlSO AtN0189&A-189(AS Per Sale lr“mr H‘BE[-U-E“M E I}f TI'TE ‘mmr_“:y -Ell':l[l Eﬂl‘lﬁ:nl'ml:}' EWHT {#Jmﬂﬂ
C-14 MAHESA NAGAR SOC |2 Lalbhai Thirty Two Fifty Two Deed) Sahkar Bungalows Opp. finsatvency Resohition Process for Covporate Persons) Regilations, 2016
NIZAMPURA  CHHANI  ROAD | Bahechardas Patel Lakh Eighty | Lakh Twenty gimar Hotel Nrtoll Plaza  Char FOR THE ATTENTION OF THE CREDITORS OF
GUJARAT-390002 3.Neelam Lalbhai Thousand | Thousand Two Rasta N.h.no.8 Kathor Surat REXSONA TILES PRIVATE LIMITED
Patel Only) Hundreds Forty Gujarat-394150

RELEVANT PARTICULARS

1. |Mame of Compormite Deba | REXS0MA TILES PRVATE LIMITED

Chhani Read_Nizampura_\adedara-Gujarat-390002 13 [RHAHSUR000045058 2. PUNAMBEN | 19-12-2020 | 11-NOV- | Rs. 1463000/- | Rs. 2557678/ | 2. (el incorportiin o Gorpaeeta Dobior | SLBD0M
2. | RHLPBAR000043198 1.Amikrupa 8th October, | 11-11-2024 Rs. Rs. 1. NARENDRABHAI BHIKHABHAI | NARENDRABHAI 2024 (Rupees | (Rupees Twenty e o indan RS- RO eor | R T enic Ameri s
1.HITENDRABHAI  RAJANIKANT | Hostels Private 2022 40000000/~ | 4,92,07,026.00 GOHIL GOHIL Fourteen Lakh | Five Lakh Fifty . :-_"”‘-’F:‘::;;JI" “::-ﬂf‘::’"m w N R A AT
SHAH Limited (Rupees Four| /- (Rupees B 1201 Shiv Plaza Co Op Hou Soc Sixty Three | Seven Thousand gﬂ"m"'_" F laanty Number of Corporiia | LebaeRilad for
64 PUNIT NAGAR SOC OP|2Arunaben Crore Only) Four Crore Sarthana. Kathodara Road Surat Thousand Six Hundr(_ads | | Ackiaae of The Resistirad OMce of | Cotw Ml Cffices Mo, 2020, 2l Fioor, Maar Brakinee
ROAD VADODARA VADODARA | Girishkumar Shah Ninety Two Surat Gujarat-394104 Also At: Craze Only) Seventy Eight 5 Conporats B.:I:Imcl ;:,.;._. Mok Fajrol Fur;-_:l. Wlorks I'-'I:;G Rajrct, r-:.ft‘e'
GUJARAT-390012 . Lakh S Mens Wear And Febrics 71 A Plot Only) - e ! .
3.Dharmil Shah _I?h even No 4 Shop No 3 White House App _GI._F.H'lLl‘i.'l.‘I 23841
& Girishkumar ousand Nandanvan Soc Lajamni Chowk Mota A |Insobency Convranrcament Dake in (L2 200
Rajnikant Shah Twenty Six Varchha Surat Surat Gujarat-395006 . R L R VR oo | RN R MRl 0610, Le AL
Only) 7 |Extimetesd date of chsure of nsohvercy | 0062025

Resalution Prooess

. &. (Mame and Rogismtion Numbor of the [ Mami: Ighal Singh Gandhi

University Circle VV Nagar Anand Anand Gujarat—388120 1 Dharmanandan Township_2 3 4
— . . . Insoivency Frofessional acling a5 50 Fep. Mo
3 | RLALAHM000300958 1.Ranjitsinh 19.07. 21-11- | Rs.780000/- | Rs.2542226/- NrAnjani Vatika Resi. Sayan i R S e e i e i
1.Pravinsinh Himatbhai Chavada | Himatsinh 2016 2024 (Rupees (Rupees Twenty Suratgujarat-394130 o i Bl thee Vtarm [ Feag. Aok - /302, Ressewood Estate. '
Garasiyavad At Mobha , Village | Chavada, Seven Five Lakh Forty ||| Description Of The Mortgage Property -All That Piece And Parcel Of No.303 And 304 As Per Plan Bulig No.A Paikee Bulig i nethilion Peoleksiorek os R hesr s Tirth Jin e, Sl Ahmocdanad,
Mobha,Dist Tarapur , Nadiad ,|2.Urmilaben P Lakh Eighty Two Thousand | No.A-1 Dharmanandan Township-2 Nr.Anjani Vatika Resi. Sayan  Suratgujarat-394130 with tha Boam Gt 300015
Gujarat Zip:388170 Garasiya Thousand Two Hundred {44 TRHAHSUR000052684 2. NILAMBEN 18/01/2020 [ 12-NOV- Rs. Rs. 35,76,295/- _ | Enesl - ibalsingt @S Seehonn n
Only) Twenty Six Only) 1. NILESH MANUBHAI PADSALA | NILESHBHAI 2024 21,00,000/- | (Rupees Thirty 10, Ackdvess and E+ral o be used for Corespondence Add: 05, Vatan Tower, N Vel
Description Of The Mortgage Property -All That Piece And Parcel Of Constructed Property Bearing The SURVEY NO 194 544 Holighar Sarpanchavali Street | PADSALA 3. (Rupees Five Lakh CoHmEsporciens wih the Intenm e, Lakimdi Cincle, Mesmangnure,
581 242 234 VILLAGE MOBHA TALUKA TARAPUR ANAND.” Dhasagam Dasa Bhavnagar | SANDIP B Twenty One | Seventy Six Fresclution Professioral Ahmicdanad - 380014
4 |RHAHBAR000052923 1.VARSHABEN 18th 11-11- | Rs. 2700000/~ | Rs.48,54,608/- Gujarat-364295 Also At:Bhakti Hand | DHANANI Lakh Only) | Thousand Two TR P T -gﬂiﬂ-ww“?'“‘“
1.Rakesh Dineshbhai Shah RAKESH SHAH September, | 2024 (Rupees (Rupees Forty Dyeing P No 18 19 4th Fir Shivaji Hundreds Ninety | ’ - (14 e s e
191 Jadav Park New Sama Road 2021 Twenty Seven | Eight Lakh Fifty Nagar Soc Punagam Police Station Five Only) 35 | Cleates of credbare ¥ s Undur cimas. |k Aociobls T T
Chhanni Vadodara Gujarat-390018 Lakh Only) | Four Thousand Surat Gujarat-395006 Also At: No.7 "l of Sutheection M6A of saction 1.
Six Hundreds Amrut Resi. Vibhag-3 Nr.sukh sgceriEined by the it s o
Eight Only) Darshan Row House Antroli Surat profeasiongl
Description Of The Mortgage Property - Al that piece and parcel of FLAT NO.B0204 2ND FLOOR SAUNDRYA GREEN-3 Gujarat-394150 | EER(T— e e — Mot dppl e

kinnhified f act-as Aihorsed
Representzive of oedhors in & cass

5 | RHLPBAR000052880 1.Bashyam Kevin |1 8 t h| 11-11- | Rs. 34500000/- Rs. | | TFTNE B T ane Phaa)
1.Vivian Bashyam Vincent, Mayflower | February,| 2024 | (Rupees Three | 6,43,51,969.00 ||| 15 | RHAHSUR000051123 2. PRATIMA DEVI | 18-08-2021 | 11-NOV- | Rs. 1640000/~ | Rs. 2767277/- B S T Y Py g
85 Nirman Park Manjalpur Vishvamitri | Education And 2021 Crore Forty /- (Rupees Six 1. RAJ JAYDAYAL PANDEY RAJ PANDEY 2024 (Rupees (Rupees Twenty | g T | rmmﬂ.ﬁnmm,._m.,
Road  Vadodara Gujarat-390011 |Social Service Five Lakh Crore Forty A/103 Shree Residency Dindoli Surat Sixteen Seven Lakh e i Mot Aooiicabia
Also At: Stella Marys School Sub [2.Joseph Charles Only) Three Lakh Fifty Gujarat-394210 Also At: Raj Jaydayal Lakh Forty Sixty Seven | Notice Is hereby gvan that the National Company Law Tribunal, Ahmedabad Banch has
Plot No.1 And 2 Suvarna Ganga | Nelson, Vincent One Thousand Pandey A/103 Shree Residency Thousand Thousand arderad the commencemsent of corporale insolvency ressution prooess of Rexsona Tiles
Society Nr.Haridham Flats Manjalpur | Francis Bashyam Nine Hundreds Dindoli Surat Gujarat-394210 Also Only) Two Hundreds Privatiz Limnibec ar 06,12 2024 | Copy of the arder peceived on 11.12,2024)

TIEINE

Palsana Surat Gujarat-394315:

Floor Raghuveer Textiles Mall B/H D
R World Aai Mata Road Magob Surat
Gujarat-395006 Also At: No.303 3rd
Fir Bldg No. A Mantra Heritage Opp.
radha Krishna Party Plot Nr.nand
Bungalow Mota Varachha Surat
gujarat-395006

Ground Floor) Building No.C/2 Star
Dharma Resi. Nr.Pasodara Char

Description Of The Mortgage Property - All That Piece And Parcel Of No.303 3rd Fir Bldg No. A Mantra Heritage Opp.
Radha Krishna Party Plot Nr.Nand Bungalow Mota Varachha Suratgujarat-395006:

In the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/ or their guarantors
(where ever applicable) to pay the outstanding dues as mentioned above along with future interest and applicable charges
within 60 days from the date of the publication of this notice failing which further steps will be taken after the expiry of 60 days
of the date of this notice against the secured assets including taking possession of the secured assets of the borrowers and
the mortgagors under Section 13(4) of Securitisation and Re-construction of Financial Assets and Enforcement of Security

Interest Act. 2002 and the applicable rules there under.

Please note that under Section 13 (13) of the said Act, no Borrower shall, transfer by way of sale, lease or otherwise
any of his secured assets referred to in the notice, without prior written consent of the secured creditor.

Dated : 13.12.2024 Place: Gujarat

Authorized Officer, Authum Investment & Infrastructure Limited

SUVARNA GANGA SOCIETY NR.HARIDHAM FLATS MANJALPUR VADODARA GUJARAT-390011 |16 | RHAHSUR000056852 & 2. JAYABEN R 12/14/2019 | 14-NOV-| Rs. 2196000/- Rs.5129764 A financial creditor Belonging to 8 class. as listed againetl entry Mo 12, shall indicate its
6 |RHAHSUR000054501 LAXMIBEN 08-11- | 11-NOV- | Rs. 1950000/ | Rs. 3168445/- RHAHSUR000056861 LAHRI 2024 (Rupees I-(Rupees Shor AL ofEEd ol atee ot Aoz ihe Wree/raoten oy PHGTEorats R
. . . : : ) ) against antry Mo, 13 twoact as authorized representative of the class [RA] i Form G
1. Banshilal Gopilal Tailor B TAILOR 2020 2024 (Rupees (Rupees Thirty 1.RAJESHKUMAR GORDHANBHAI | 3.AGRAWAL Twenty One | Fifty One Lakh Subrmiasionof false or mislessing proofs of ciaim shall attract penalies.
Darji Ki Bhagal Majhera Rajsamand | MAHAVIRBHAI B Nineteen One Lakh Sixty LAHERI DAYABEN VIJAY Lakh Ninety Twenty Nine
Rajasthan UdaipurRajasthan-313325 [ sHAH Lakh Fifty Eight Thousand Flat No.402 4th Floor (As Per Plan | BHAI Six Thousand | Thousand Seven Sy
Also At: Darji Ki Bhagal Majhera Thousand Four Hundreds 3rd Floor) Tulip Buildng A-Wing In Only) & Hundreds Sixty Date: 13.12. 2024 Igbal Singh GandhiyResolutian Professicnal
Rajsamand Rajasthan Udaipur Only) Forty Five Only) Blossom Park (As Per Plan B-Type Rs. 1350000/- Four Only) Flace: Ahmedabad Reg. Mo IBBI/IPA.O01/IP-POI365/ 20212022/ 13524
Rajasthan-313325 Also At: Shrimaan Building) Suratgujarat-394327 (Rupees AFA Valid Till:30.06.2025
LailorS Sthop 5 |ﬁ«'z\sti.? IApﬁartmsent-/\ Also At: Plot No 194 Mamta Park Thirteen
roatyam Hospita rsuper Society 2 Kapodra Police Station Lakh Fift
Cinema Godadara Naher Road Surat 3éurat Gtﬁ}arat-395006 Also At: Thousan)c; PFF'JEEMhH:’ Pﬂu:- EEHT A'Hcf!j'IMITED SiF Sihhash Bl
Godadara Surat Gujarat-395010 Gl International Plot No 55 1st Floor Only) LIBAITED .ng i, & :'a'l]l]rdlﬁ OHice ':l..|I Ellf.ﬂ.!_ul. Mat HEI.II1 HB1|1|| Subhash Flace,
Also At:  No0.202 2nd FIr. Bldg-F Pitampura, Hew Dalhé 34 Tek: +01-11-45320000 |

Emall W; Infepeudeatars.com, CIN Mo, UT430000L50 1 PLEZE6445

APPENDIX IV [Under Rule 8{1) of Securily Interest [Enforcement) Rules, 2002]
POSSESSION NOTICE (For immovable Property)

Soc. Godadara-Devadh Rd. Godadara Surat. Suratgujarat-395010 { WHEREAS, Tha undersigned being Authorized Officer of the Prudent ARC Limited
7 |RHAHSUR000045915 Krantikumari 9/9/2020 | 11-NOV- | Rs. 1438000/ | Rs. 2682036 ||| '/ | RHAHSUR000054811 2. CHANDALIYA ~08-06-2019 | 11-NOV-| Rs. 1425000/- | Rs. 2636407/ (Prudent Trust 71/22) Assignes of Agriwise Finserve Limitad (Eormerly known as
L DHANANJAY PRASAD VERMA MDhananiay Verma 2024 (Rupees | (Rupees Twent 1.SANDIPKUMAR P CHANDALIYA |PARSOTTAMBHAI 2024 (Rupees | (Rupees Twenty : ;
' jay P P venty Plot No 268 Rang Avdhut Soc 2 Nr | VIRAJIBHAI Fourteen Lakh | Six Lakh Thirty Star Agri Finance Ltd) vide an Assignment Agreement dated 30,06.2022 under the
40 Krushna Nagar 2 Godadara Gam | KISHORKUMAR Fourteen Lakh | Six Lakh Eighty i - ! P ! - ; u 2
Surat Surat Gujarat-395010 Also At: | HIRAMAN VERMA Thirty Eight | Two Thousand Puna Brts Bus Stand Puna To Saroli | 3. CHANDALIYA Twenty Five Six Thousand sacuritization and Beconstruction of Financial Assets and Enforcement of Sacurity
Dhananjay Verma 40 Krushna Nagar Thousand | Thirty Six Only) Road Sl,(urat ngarit—395?10 ':;'lso ﬁt PARSOTTAMBHAI Thousand Four Hundreds Interest Act, 2002 ('SARFAES| Act, 2002") and in exarcise of powers conferred
2 Godadara Gam Nr.priyanka Mega Only) Sandipkumar P Chandaliya Plot No | VIRAJIBHAI Only) Seven Only) under section 13 (12) read with rule {3) of the Security Intarest {Enforcamant)

Rules 2002, issued a Demand Motice dated 29,06.2023 under section 13 (2) of the
SARFRAEST Act, 2002 calling upon the Borrower/co-borrgwers/morigagar namely
(1) MR. KANAJIEHAI BHIKHABHAI CHAUDHARI [Borrower] 5/0 BHIKHABHAI
MATHUBHAI CHAUDHARI {Loan A/t Mo. LSLAPMEHOOD1661) (2) MRS.
SHANTABEN KAMAJIBHAI CHAUDHARI [Co-Borrower] (3) MR. BHIKHABHAI
MATHUBHAI CHAUDHARI [Co-Borrower] All are Residing at : KARAN VAS,

8 | RHAHSUR000051836 2. NEHA GANESH | 14-12-2020 | 11-NOV- | Rs. 1560000/- | Rs. 3337969/- MAGVASAN, TALUKA SIDHPUR, DISTRICT PATAN 384151, GUJARAT. to repay
1. GANESH SHIVKUMAR MALU 2024 (Rupees (Rupees Thirty 18 | RHAHSUR000048460 2. NIRAV 08/06/2021 | 11-NOV- Rs. Rs. 35,27,598/- : : ; 5 e
Pora Sinkandra Rao Hathras Hathras Fifteen Three Lakh 1. VINUBHAI JERAMBHAI UKANI | VINUBHAI UKANI 2024 24,00,000~ | (Rupees Thirty the ameunt mentioned in the natice being Rs. 11,92,155 /- (Eleven Lakhs Ninaty
Uttar Pradesh-204215 Also At: Lakh Sixty Thirty Seven 103 Gr Floor Nilam Society Vi-1 Opp (Rupees Five Lakh Two Thousand One Hundred and Fifty-Five Rupees Only) as on 28th April, 2023
Shiv Shakti Creation 65 2nd Floor Thousand Thousand Nine Yogeshwar Society Surat Gujarat- Twenty Four | Twenty Seven together with further interast plus costs, charges and axpenses etc. within 60 days
Vrundavan Ind Anjana Farm Surat Only) Hundreds Sixty 395006 Also At: Ukani Textile 105 Lakh Only) | Thousand Five from the date of receipt of the szid nofice.

Guijarat-395010 Also At: No.16 Shree Nine Only) 1st Floor Krishna Ind Nr-Kapodra Hundreds Ninety X Y . 5 ; ol

Resi. Nr.pacific Collage Sanki Village Bridge Varachha Road Kapodra Eight Only) The borrowars having failed to repay the amount, notice is herehy given fo

Palsana Suratgujarat-394315 Surat Surat Gujarat-395006 Also At: hnfrctwer.-'n-:}-hﬂ-rrq-.'«'er and the pu bllt:_ in qener_al that the_ unanrglg!'md has_mku.n
Description Of The Mortgage Property - All That Piece And Parcel Of No.16 Shree Resi. Nr.Pacific Collage Sanki Village No.102 1st Fir.(As Per Plan Higher Physical possession of the properties described herein below in exercise of

powers conferred on him under sub-section (4) of section 13 of Act read with rule &

9 | RHAHSUR000030327 2. DEV FASHION | 28-02-2020| 11-11- | Rs. 1445000/- | Rs. 2457694/- Rasta Surat gujarat-395006 of the Sacurity Interest (Enforcement) Rules, 2002 on 08.12.2024 and as per the
1. HIRPARA SANDIP 3.HIRPARA 2024 (Rupees (Rupees Twenty a d A \ » iti iad Judicial
Dev  Fashion B/202 Bandhu | HARIBHAI Fourteen Lakh | Four Lakh Fifty ||| Description Of The Mortgage Property -All That Piece And Parcel Of No.102 1st FIr. (As Per Plan Higher Ground Floor) Eﬂr_“ﬂ.' 'tj“’tt“'j nli;.[llsfi?u“ p?‘;“d by ;[2: :':D”Uhl'? g””i‘_:’f gdd: ':[':"m ':hl'e _ J”'j"‘r'a
Estate Sarvoday Society A K Road Forty Five | Seven Thousand ||| Building No.C/2 Star Dharma Resi. Nr.Pasodara Char Rasta Surat Gujarat-395006: agls 2'3 i ?‘F"” I APRCHITIED Tl L, OSand, LOUTLLATTIRISSIONE - tor
Opp Umiya Mandir Surat Surat Thousand | Six Hundreds || 9 TRHAHSUR000040276 2. LILIBEN 10/10/2020 [ 11-NOV- | Rs. 2178000/~ | Rs. 3683707/ taking the phiysical possession of the martgaged property. _
gUJarat-?_'95004 , AIsoN At dNo.§40 Only) Nlngtyl Four 1. YOGESH VALLABHBHAI SONANI | VALLABHABHAI 2024 (Rupees (Rupees Thirty The borrower in particular and the public in general is hereby cautioned not to deal
Top\,\e,}rzzhi or&zsr;ra- Su;';tan Vaguf:t niy) 119 Swati Society 2 Opp Varachha | SONANI Twenty Six Lakh Eighty with the property and any dealings with the property will be subject to the charge of
gujarat_ef’gmo ) Chopati  Nana Varachha Surat|3.PARESH One Lakh | Three Thousand the Prudent ARC Limited (Prudent Trust 71/22) for an Rs.11,92,155 /- (Eleven

— - . Gujarat-395006 Also At: Yash Fashion | LALJIBHAI Seventy Eight | Seven Hundreds Lakhs Ninety-Two Thousand One Hundred and Fifty-Five Rupees l:lrlliﬂ s on

Description Of The Mortgage Property -All That Piece And Parcel Of No.240 Opera Homes-2 Nr.Nandvandan Township A 45 Ground Floor Patel Nagar Ak | DHANANI Thousand Seven Only) : Gk Y : e G P ; %

Kamraj Surat  Suratgujarat-394180: Road Nr Bhavni Carcal Gowsala Only) 29th April, 2023 together with further interest plus costs, charges and expenses

10 | RHAHSUR000046044 2. 08-10-2022 | 11-NOV- | Rs. 1875000/- | Rs. 2703725/- Carcal Surat Gujarat-395006 Also elc, theraon,

LKAMLESHEHA! MANSUKHEHAI | MANASUKHEHA 2024 [ (Rupees | (Rupees Twenty ||| |t No74 Nandin _Residency-d “The Barrower's altention is invited to provisions of sub-section {8) of section
! Vv Nr.Rangoli Chokadi Opp Ram Vatika "
B203 Laxmi Narayan  Appt| DUDHAT Seventy Five | Three Thousand Velanja Surat gujarat-394130 13 ofthe Acl, in respect of time available, to redeem the secured assats.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Laxminarayan Society Opp Vishal Thousand Seven Hundreds || | — - — a - -
; | : Description Of The Mortgage Property -All That Piece And Parcel Of No.74 Nandini Residency-1 Nr.Rangoli Chokadi Opp
N t t- Also At: Onl Twenty F
H%%al;r?:;afot(gg#arghgfﬂ%e60?306th niy) wegnyl/y)we | Ram Vatika Velanja Suratgujarat-394130: ALL THAT PIECE AND PARCELS OF PROPERTY BEARING SITUATIED AT

NAGVASAMN GRAM PANGHAYAT PROPERTY MO 30 KARAM VAS (GAMTHAN),
ADMEASURING 712 80 FT TAL SIDODHPUR DIST PATAM IN REGISTRATION SUB
DISTRICT SIDDHPUR, NORTH PROPERTY OF SHANKARBHAI HEMRAJBHAL
CHAUDHARI, S0UTH PROPERTY OF ABHERAJBHAI UMEDBHAI CHAUDHARI,
EAST- PROPERTY OF RUGNATHBHAI GANESHBHAI CHAUDHARI, WEST- RDAD
Authorized Officer

Date:- 08.12.2024 Prudent ARC Limited

Place:- Siddhpur Prodent Trust 71,22
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2 4 shilRe 2FN21: £aq, S13d, w2 oi. -9, Adiy AeUAA,
RictayRl, atcdl@cdl-a2003%, 3cil: +ca-1a-3¥U30000
ddga vugs): info@prudentarc.com CIN NO.U74900DL2011PLC225445

uRRre ¥ (RisaA ) godze (Nes1iNce) [G1213), 2000t a3 ¢ (1) 8501)

s010 o1&l (AR Brasd wd)
3oz ARzl dlsls (Y3ee g22 9a/22) ARilgetAoe RNAMAce dIFlu 30.08.2022
£121 A0 Al (Botid Al sett Rutgell (1216 2212 X0 sl2cticn ABSS dAS
elldl) ott o1 A6l st AURIFA UESIERA RisAdl2ig2Act Bal FsogsAet
A5 slAcfERA RA22 Ua Rosleiloe s RisANE gozee Ase, 102
(A=2520 Ase, 001) 8601 VA RisADE) gozze (ANoskiNee) [Bta),2002 ot
(G2 (3) 1A daldl sad a3(aR) 601 AHA WY Aciioll Buallatl sAa dRlu
26.0£.2023 ol Ay A520| 52, 2002 il SAH 13() 601 Hidtel ol W2 53
galeR/e-EdIeRPNRAE1R (1) 2l statygeud Gruueud Nad(aierR) Geucud
cugend Aladen yor (clet A51602 oi. LSLAPMEH0001661), (*) silatdl 2licidAal
sietyend Aad (Ac-EaierR), (3) sl Preuend cuyend Mad (Ac-LdiER),
AeIRy: SeIAIA, ddldIRiel dIgS) RigyR, (FEl wzels «0&i veudd 254 3.
24,62,uu/- (1222 div viej e A sA dAIAc Y1) ¢ ABIE, 023 3oL
AHYASA ALY dll 5122, AUFRL 210l vl a2 211 el dl2A HeRloll ciflut 2l g0 R aztell
igR Ysadl veuc] éd.
Ll 25Holl uRd Ysdell seapti [siesur du Slaiell, EdlERR1e-EAUER AA MER
ovotctial il el sAHi A1A B 5 ollA A8l s2e1R RisABE gozze (Noslimee)
(5131, 2008 ott (124 ¢ A1 dRAIcl SAH a3 oll Vel SAH (¥) 601 AHA WY Aclloll
BuDo1 SAA Mal olHELR Sietl ASActa Al vySlNauc AR, Ry glauurt
S2AAC HUEA ARV A§.03.202% Hv0l U AMA (iasdel elllds o1 Aar =2
Gruda 2N .. 2A1cS], S1E sHlAC1R HIRSd 0€.92.202% oll Aoy AHEL <1l e2lda
Grasdel Allcs soin ad dlel .
Ui SAA EAIEIR HA MER Yolclial A FAsdl A1 S\ ALE) ot Sl A1de SR
21A B Vel Frasdl 20l slguel 01302 ARl dllls (Y302 ge va/R) «il
31.9,62,2u/- (3an 21902012 cvt vie] 6z A5 dAldet y21) ¢ Abid, 2023
AHYASA ALY dll 2, AR A Vil Aot A1¥A HilEiet 282,
Risa$ Masdlud A LTELE) iAseoll sanascilN2Isan
(¢) ol Mg N EaleRle] e2iet lrai 21d 8.

4R Masdoll [@2a1d

etdLdiRie A dARLd Fidsd ol 30, S2e1d11, (A0, AASN 912 A.52, dlgS)
Rugy, Gal uizel, 29232101 2101 [528) 52 RigyR, vildell Biasdetl dsii et 219
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a0 Rugyz y3oe el disilds
didlui: 0¢.22.20% YSo2 g2e v/

{[®{® KOTHARI INDUSTRIAL CORPORATION LIMITED

CIN : L74110TN1970PLC005865

Regd. Office: 'Kothari Buildings' 114, Mahatma Gandhi Salai
Nungambakkam, Chennai — 600 034
Website: www.kotharis.in, Phone No: 044-28334565
Email id: enquiries@kotharis.in

NOTICE OF POSTAL BALLOT

Members are hereby informed that pursuant to the provisions of Section 110 read with
Section 108 and other applicable provisions of the Companies Act, 2013 read with the
Companies (Management and Administration) Rules, 2014, relevant circulars issued by
the Ministry of Corporate Affairs and Regulation 44 of the Securities and Exchange Board
of India (Listing Obligations and Disclosure Requirements) Regulations, 2015, it is
proposed to transact the special business set out in the Notice of postal ballot which has
been already dispatched through electronic mode on 12.12.2024 to all the members of the
company, whose email address are registered with the company or with the Depositories
as on 06th December 2024 (cut-off date). The requirement for sending physical copy of the
postal ballot notice and postal ballot form has been deferred with vide relevant MCA
circulars.

Members are hereby informed that,

1) The special business mentioned out in the postal ballot notice is to be transacted
through postal ballot by voting through electronic means only (remote e-voting) through
remote e-voting platforms provided by Central Depository Services (India) Limited
(CDSL).

2) The e-voting period begins on 13th December 2024 at 09.00 a.m. and ends on 11th
January 2025 at 05.00 p.m. Remote-evoting will be blocked and voting shall not be
allowed beyond the said time.

3) Members whose names are recorded in the Register of Members of the Company as on
06th December 2024 will be entitled to cast their votes.

4) Members who have not received postal ballot notice may write to
companysecretary@kotharis.in and obtain the same.

5) If you have any queries or feedback relation to voting by electronic means you may mail
to helpdesk.evoting@cdslindia.com or contact Mr. Mehboob Lakhani (022-23058543)
or Mr. Rakesh Dalvi (022-23058542) or Mr. Nitin Kunder (022- 23058738).

6) Members who have not registered their e-mail address with the company or their
depositories are required to register by completing the process for registration of email
address as under:

. For Physical Shareholders - please provide necessary details such as Folio No.,
name of shareholder, scanned copy of the share certificate (front and back), PAN (self-
attested scanned copy of PAN card), AADHAR (self-attested scanned copy of Aadhar
Card) by email to Company/RTA email id viz:companysecretary@kotharis.in /
yuvraj@integratedindia.in.

2. For Demat Shareholders - Please contact your concerned Depository Participant

(DP)and complete the process as advised by DP.

Members may note that the Postal ballot notice also available on the Company's website

www.kotharis.in, website of the Stock Exchanges i.e. BSE Limited at www.bseindia. com,

and on the website of CDSL (agency for providing e-voting facility) at
www.evotingindia.com.

Result of Postal ballot notice shall be declared on or before 14th January 2025 and shall be

placed along with scrutinizer's report on the company's website and communicated to BSE

Limited and CDSL.

-

By order of the Board

For Kothari industrial Corporation Limited
Sd/-

Anil Kumar Padhiali

Date: 11/12/2024 ) )
Company Secretary and Compliance Officer

Place: Chennai

AsAA st2AcucA cldls
(CIN : U65921MH1995PLC212675)
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5Q2 oi. 00%, 90 Hl HIU1, 2l AUIENo2,
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